V. VENKATA PRASAD

HYDERABAD,
REGIS'!' RAR (VIGILANCF)

Dt: 0.08.2016

Sir / Madam,

SUB: CENTRAL GOVERTMENT ADMINSTRATIVE TRIBUNAL -
Filling up of 01 post of Registrar and 01 Post of Joint Registrar in
Central Administrative Tribunal on deputation basis Initially for a
period of one year - Willingness from the eligible officers -
Called for - Regarding.

REF:  Circular No. PB/1/6/2010-Estt.1/Vol.II, dated:29-07-2016, from
the Princlpal Registrar, Central Administrative Tribunal, Principal
Bench, 61/35, Copernicus Marg, New Delhl - 110 001,

-000-

I am to state that the Prl. Reglstrar, Central Administrative Tribunal, Principal
Bench, New Delhl, In his letter referred to above has stated that the applications are
Invited In the prescribed format In triplicate from eligible officers, to fill up one post of
Registrar In Central Administrative Tribunal, where the vacancy would be available at
Allahabad, Bengaluru, Chennal and Kolkata Benches and one post of Joint Reglistrar In
Central Administrative Tribunal at Jabalpur Bench. The letter of the Prl. Registrar, Central
Administrative Tribunal, Princlpal Bench, New Delhi, along with Its enclosures were placed
in the High Court’s Web site i.e., :

I am, therefore, directed, to request you to circulate the same among all the
Judiclal Officers, working in your District / Unit and the Officers, who are eligible may
download the copy of above said letter along with its enclosures from the High Court’s
Web Site and submit their willingness applications (In original), directly to the High Court,
on or before 06.09.2016 by Speed post or any other source.

Yours faithfully
//
REGISTRAR (\,fGILANCE)
To :
1. The Chief Judge, City Civil Court, Hyderabad.
2. The Metropolitan Sessions Judge, Hyderabad.
3. The Chief Judge, City Small Causes Court, Hyderabad.
4. THE PRL. DISTRICT AND SESSIONS JUDGES:

Adilabad, Anantapur, Chittoor, Cuddapah, East Godavari at Rajahmundry, Guntur,
Karimnagar, Khammam, Krishna at Machilipatnam, Kurnool, Mahabubnagar, Medak at
Sangareddy, Nalgonda, Neliore, Nizamabad, Prakasam at Ongole, Rangareddy District at
L.B.Nagar, Srikakulam, Visakhapatnam, Vizianagaram, Warangal and West
Godavart at Eluru. ,

5. The Registrar (I.T.-cum-Central Project Co-ordinator), High Court of Judicature at
Hyderabad. (with a request to upload the letter of the Pri. Registrar, Central Administrative
Tribunal, Principal Bench, New Delhl, along with Its enclosures in the High Court's
Offictal website.)




..... Hyderabad. Date : 16.08.2016.

-

Sub : Filling up of the vacant posts in the Central Administrative Tribunal
on deputation basis.

Sir,

| am directed to enclose herewith a copy of letter No.PB/1/6/2010-Estt.1
(Part) dated 29.07.2016 enclosed therewith a Circular dated 29.07.2016 issued
by Central Administrative Tribunal, Principal Bench, New Delhi inviting
applications from eligible/willing officials for filling up various categories of vacant
posts existing in the Benches of Central Administrative Tribunal on deputation
basis. Therefore, you are requested to kindly circulate the same among the
employees of your office and applications received, if any, from the
willing/eligible officers/officials may please be forwarded (in the enclosed
proforma of Bio-Data) to the Principal Registrar, Central Administrative
Tribunal, Principal Bench, 61/35, Copernicus Marg, New Delhi-110001 on or
before 12.09.2016 for further necessary action.

While, forwarding the applications, certificate to the effect that the officials
are clear from vigilance point of view and there is no disciplinary case pending/
contemplated against him/her may also please be given at the bottom of the
enclosed proforma.

Yours faithfully,

\Jo

Encl : As above. Q,:\/\\ﬁﬁ\
(S. POOVARAJ)
Deputy Registrar




!\lo. PB/1/6/2010/Estt I/ Vol il @ra/Phone: 011- 23385097

Wil genmAfers 3rfdrepeor Bars/Fax: 011-23387713

Central Administrative Tribunal ¥.3%2 /E-mali: cat-delhi@nic.in
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Principal Bench
61/35, epTaRferesw  &Hvof
61/35, Copernicus Marg,
awd fessi-110001
New Delhi - 110001
fezries/Date: 29.07.2016

Tu.

Registrar’ Jt. Registrar.
Central Administrative Tribunal
All Qutlying Benches

Sub:  Filling up the vacant posts in the Central Administrative Tribunal on Deputation
basis-wide publicity  reg.

Sir'Madam,

[ am directed 10 forward a copy ol the circular of even number dated 29.07.2016
inviting apphication for various vacant posts in ditferent Benches of the Central
Administrative Tribunal. with a request o pive wide publicity ol the same by circulating
locally amongst Government olfices and by displaving on Notice Board. Fhe last date of

receipl of the application for the post 1 45 day s from the dive of this Crrealur

Yours Tathfully,
! -

Fnel © As Above - o
’. ae

7 (SurakSingh)

Deputy Registrar (b
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Sk _it is proposed tq-'ﬁ'll up thefollownng ,".“’ii‘ﬁ't‘a_éefntrél Adrhinistrativ'e Tribunal
_“on deputation basis initially for a period of one year which is likely to be extended or

Ehdﬁpﬂé@ in administrative exigencies from amongst the' serving Govt. Servants. The Pay

o and allowances and other terms of deputation of the officers/officials selected for the said
. pasts le}‘bg:’régulatgd in accordance with the nstructions contained in the Department of -
. personnef & Training' plylj-';Nq.ela/zoog-‘gstt.(Pay-mj dated- 17/06/2010" as, amended. from -
. time to timd, The ‘employees- of CébtrétjAdﬂiinistratiye~Tribu'nat are eligible-for and may-
*  continue to retain'G | A '
. and’number of posts,
érit’gda, fd.r_"f.illlr‘\g,up of these posts on deputation basis are as under:-

oy REGSIRAROWL L e S
IOCI Group'A” (Gézetté‘diﬁ.‘ih .-{:he,-'.séélé:;ﬁf:,béylfb\;; Pay. Band-4 (2 3"7460£67Q0di?iq§ Grade
. . .~.pay ¥ 8700). The tenure_of deputation ‘would be for a period of three years. The

b - selected. Officer may be posted in a Bench where the vacancy would be available. . .

tly available at Allahabad, engalury, Chennatl- -

e

The vacancies in the grade are presen

v "* and Kolkata Benches of the Tribunal.

S—

Eligibility Criteria:-

(iy Officers possessif\g a degree in law andholding— "~ " - '
“(a) analogous post in the Central Government/State GovernmentIHig‘n Court;
or- . . . p
(b) posts with grade pay of 2 7600 with a minimum of five year regular
_ service in the grade; C ) " . '
or : . . .

(c) posts with grade payof ¥ 6600 with a minimum of ten years regular

service;

or

ﬁ’gw oy | | -

én.eral_ﬂqu'l' Resic!entia_l"Acg’:,otnmddation, as per.e tant rules. The name” -
classification; place of posting, tenure; scale of pay and eligibility




{iiy  Officers holding posts of District Judge / Additional District Judge J Regictray )

Additional Registrar of High Court on regular basis.

i JOINT REGISTRAR (01)
| Group ‘A’ (Gazetted) in the scale of pay of Pay Band-3 (T 15600- 39100 Plus Grade
Pay of ¥ 7600). The selected Officer may be posted in a Bench where the vacancy
would be available. One vacancy inthe grade is presently available at Allahabad
Bench of the Tribunal and one anticipated vacancy arising in Jabalpur Bench.
Eligibility Criteria:-
(i) Officers possessing a degree in law and holding - ,
(a) analogous post in the Central Government/State Government/High Court;
or :
(b) posts with grade pay of ¥6600/- with a minimum of five year regular
service in the grade; .
(i) - Judicial officer with minimum of eight years regular service.
m PRINCIPAL PRIVATE SECRETARY (01 Reserved for ST)

Group ‘A’ (Gazetted) in the scale of Pay of Pay Band-3 ( ¥ 15600 - 39100 Plus Grade
Pay X 6600). Selected Officer may be posted in the Bench where the vacancy would
be available at that relevant point of time. Vacancies in the grade are presently
available at Chandigarh and Guwabhati Benches of the Tribunal. '

Eligibility Criteria:-

(i) The Officers of the Central Government / State Government / High Courts
holding analogous posts of Principal Private Secretary on regular basis in PB-

- - 3(X15600-39100/- plus grade Pay ¥ 6600). E

or : - ’

(i) .Private Secretary with at least eight yearé- combined regular service rendered
in PB-2 with Grade Pay of ¥ 4800 and PB-3 with Grade Pay of ¥ 5400.

* COURT OFFICERS / SECTION OFFICERS (26) :-

Group ‘B’ (Gazetted) in the scale of pay of Pay Band-i(? 9300-34800 Plus Grade Pay
¥ 4800). Selected Officers may be posted.in the Bench where the vacancy would be

available at that relevant point of time. Vacancies in the grade are presently . -

"available at Principal Bench (New Delhi),- Ahmedabad, Allahabad, Bengaluru, -
Chandigarh, Chennai, Cuttack, Jabalpur, Jodhpur, Kalkata, Lucknow, Mumbai and
Patna Benches of the Tribunal. - -

Eligibility Criteria:-

Essential

Persons working under the Central Government / State Governments / High Courts /
2




" Bliqibility Criterla:- .
.- Offfcersholding the post of Stenographers in the Ceritral Govt. or State Govt,or
-+ _High€ourts:~ - .. e e e R s

‘and

. Desirable.

Aol _:_'i ""“'7 s A S »..'..- # " I.' % ’ .. L
(K., Holdlhganalogous posts onregulasbasis; .

- ol Y4600

L SRR TN

rdinateCourtss " o T P _ i

ost on regularbasis;. IR

H@lsﬂng;ana_‘fg us p

oF
-~ (b

dr QORES G Pl 2 i v b S U B s
'_ Possessing a.Degree of ‘a recognized University or equivalenty -

oy Degreein Law. G e N T e

s ettt ity e it Sthe - s

Ly
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‘presentiyavailable at Ahmedabad, Allahiabad; Chennal, Cuttack, Guwahati, Jabalpur,
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" Jalpu;jodhipur, Kolkata; Mumbai and Patna Benches of the Tribunal. '
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Group ‘B’ (Gazetted) in the scale of pay of Pay Band-2(X $300- 34800 Plus Grade

Pay 3 4600). Selected Officers may be posted in the .Bench where the vacancy

would be -available at that relevant -point of time. vacancies in the grade are

presently available at Ahmedabad, Bengaluru, Chennai, Chandigarh, Ernakulam,.

_ Ggﬁvahaﬁ‘; H‘ydérab_ad; jabalpur, Jodhpur and Kolkata Benches of the Tribunal.

Eligibility Criteria:-

(l) ;.ﬁéggia§,- Accot_xntslAddif Officers. ._frorﬁ any of thé: OFganizéd' Accounts
L ket T S S IR U R

(i)~ Officers under the ‘Central Government holding an analogous post dfv regular basis

who haveundergone training in Cash and Accounts work in ISTM or equivalent and

possess experience in Cash & Accounts & Budget work.

3]

Eightyears of regular service in the posts of Assistant or equivalent in
the scale of pay of Pay Band-2 ® 93,00-34800 Plus Grade Pay: of T4600) ..o »

 \gitedrs of regular service iy the Pay Band-2, T 9300-34800)- with Grade Pay::

Al




Vil

(iii)  junior Accounts Officer/Accounts Audit Officers or equivalent in the scale of

¥5500-9000/6500-10500 (Pre-revised)}RS300-34800 plus Grade Pay 34200 in
PB-2 (revised) with 8/5 years regular service respectively under C&AG,
Defence A/Cs, P&T, Railways, A/Cs. Department.

COURT MASTER / STENOGRAPHER GRADE ‘C’ (15)

Group. ‘B’ (Non-Gazetted) in the scale of pay of Pay Band-2 (] 9300- 34800 Plus
Grade Pay ¥ 4600). Selected Officers may be posted in the Bench where the
vacancy would be available at that relevant point of time. Vacancies in the grade
are presently available~at Principal Bench (New Delhi), Ahmedabad, Allahabad,
Bengaluru, Chandigarh, Chennai, Ernakulam, Guwahati, Hyderabad, Jabalpur, Jalpur
Jodhpur, Kolkata, Lucknow and Mumbai Benches of the Tribunal.

Eliqgibility Criteria:-

Officers. holding the post of Stenographer under the Central Government or State

Government or High Courts;

(i) Holding the analogous post on regular basis;

or . :

(i)  Eight years regular service in the Stenographer Grade in Pay Band-1 (¥ 5200-
20200 with Grade Pay of ¥ 2400)." "

Viil SENIOR TRANSLATOR (02)

Group ‘B’ (Non-Gazetted) in the scale of pay of Pay Band-2 (X 9300- 34800 Plus
Grade Pay T 4600). Selected Officers may be posted in the Bench where the
vacancy would be available at that relevant point of time. Vacancies in the grade
are presently avarlable at Principal Bench (New Delhi) and Jabalpur Benches of the

S Trlbunal '
Eli Iblli Criteria:- - -

{

Officers from the Central Government or State Government or Unlon Territories or
High Courts,
(a) (i) Holding analogous posts on regular basis.in the parent parent cadre or
department
“or. - .
“(ii) with five years’ service in the grade rendered after appomtment
“thereto .on a regular .basis in posts in pay band-2, Rs. 9300-34800 with
.grade-pay of Rs. 4200 or equivalent in the parent cadre or department;
.and
. (b) Master’s degree of a recognised University in Hindi with English as a
compulsory or elective subject or as the medium of examination at the
degree level;
or .
Master’s degree of a recogmsed University in Enghsh with Hindi as a
compulsory or elective subject or as the medium of examination at the

s
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Eliqibility Criteria t=

. the two as’ & medium: of examination.: and. the other. as 3, comp

degree level; .

b i 0 b, BRI : 6, o STl
master’s degree of a recognized University in any subject other than Hindi or
English, with Hindi medium and Engli‘sh ‘as a compqlsory or elective subject
or as the medium of examinatian.at the degree level; et

o o
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' Master's degree of 2 recognised Ugiversity in any subject other than Hindi or

or as the medium-of 'examlnation.ét the degree-level;..
Master's degree. of a recognised University. in any, subject other than Hindi or
English, with Hindi and English as compulsory or elective subjects or.either of.

‘English, with English ‘medium:and Hindi as a compulsory of elective subject

-

& e

elective subjectat therdegregleveli. -

ulsory .of §.
Tk ; o7 ) '_v_-;},.-.
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" Recognised diploma.oF certificate course.in translation from,Hindi_»to- ,F:nglish g
and viceversa oOF three years experience of translation work from andi. to -
Englishvand vice-versa'in Central Government oF State Government offices.

Lot o

Group-‘B” (Non'-Gazetted) in the scale 6f;-p'a df Péy_Bérid-Z (T 9300- 34'800_." i”)us
- Grade Pay X 4200). Selected Officers may ‘be posted in the Berich where: the
- vacancy would. be available at that relevant point of time. Vacancies in the. grade -

iR

are® presently: available: at- Principal: Bench (New: Delhi), Ahmedabad, Bengaluru,.

Kolkaarand Patna Benches of the Tribunal.
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(i) - .- Officials. under the -Cen_t'ral-"":unv.éfnmer'\_t holding  analogous ‘post or’ SAS:
" Accountant, Junior Accou

nts Ofﬁcer._in.»-thg-'Var_i;j_u.'s‘_;Acco_unting'_ organizations; -

. 1 ':om o ,..'::,,,-;__- i By f’ . Ve ' e P L . e
(i) Upper Divisioft C[erk‘s"gfvféntral Government: with-10: years of service in the’

grade who have undergone Cash & Accounts Training in ISTM or equivalent of
possess three years experience of Cash, Accounts and Budget works.

CARETAKER (09

Grade Pay T 4200). selected Officers may be posted- in the Renpsh- where the

. vacancy would be available.at that relevant point of .time. Vacancies. in the grade |
are presently available at Principal Bench (New Delhi), Allahabad, Bengalury,

Chéndigarh, Chennai, Jodhpur, Kolkata and Patna Benches of the Tribunal.

¢

- Group B (NoniGazettedi in the scale of pay of Pay' Band-2 (? 9300- 34800 Plus. - .-
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- (i) Holding the posts in pay band-]z with grade pay of ¥ 2400 w1th eight
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e deputahon imanother ex-cadre post held immediately preceding this- appointmen ;
in the samé& o» some other orgamzation/department of the Centrai Govt. shall ‘.-?
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bt The ma)umumage Ilmrt for appointment on deputation shall not exceed 56 years as :
= .'ontheclosingdate for receipt of applications. . Rt S
& _' 'Number ofvacancres and place of posting are subjectto change, 3 . . %
5. - The: applicatlons in the glven proforma (duly typed in. double space) together wlth «'

| : . -attested copies of CR.dossiers for the lastfive years-of the. eiiglble officials who are" ‘%
i .. - wiliingto be considered for the said posts and could be spared. |mmedrately. may be ¥
" ‘farwarded to the Principal Registrar, Central Administrative Tribunal, Prrncipalwr
Bench, 61/35, Coperrlcus Marg, New Delh| -110001 within 45 days from the date of &
crrcular. 2 % . SR o R T
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.6 _ While forwardmg the appllcatlons, certiﬁcate to the effect that the ofﬁCerslofﬁcials .
i aré clear from "vigditance ‘point: off view. and: there - Is.- no-- -disciplinary - ‘casei; i
pendinglcontemplated agamst him/her, may also be. given at the bottom, of the ¥

, enclosed proforma.t s S 8, — ’z

7 The department whlle forwardmg applications may please ensure that the officials 2

. -.. - who volunteer for.the post shall not be allowed to wrthtfraw their names later on.
8 Applications recelv.ed after the, expiry of Iast date or. otherwrse found incomplete for

want of ACRs/APARS,’ Vlgilance Clearance Certificate or wrthout the. seal of the ofﬁce
_wxll potbe entertained &)
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PROF.(!?RMA FOR FURNISING BIO-DATA FOR THE POST OF
. (To be typed in double space on single side)
01. Narme of the Applicant (In Block letters):  ~.

02. Name, Address and Contact No of the office where working at
present

03. ContactDetails of the applicant
a) Mobie No. -
b) E-Mail 1D
c) Landiine No.
d) Residential Address.

04. - Date Of Birth:

05. Sex (Male/Female)

06. Date of Entry into"the Govt. Service and Service to which the
applicant belongs (CentraIlStatelAutonomus)

07. Presentpostheld: '
a) Date of appointment in the Present post Mention adhoc &
regular periods separately
b) Pay Band, Grade Pay & Present Basic Pay:

08. Details of earlier deputations, if any _
- a) Whether presently holding deputation post or not:

b) If ‘yes’ please mention, Pay Band,Grade Pay & Present

- 09. Educational qualifications in chronological order (including professional qualification)

[ SNe. | “Degreel Diploma | Year [ Subjects taken | University |

10. Brief Sesvice particulars/ experience details (Give complete
detail in chronological order by indicating Pre-revised &
. Revised scale of the post held) - : '
11. * Whether SC/ST/OBC .

42, - Choice of station:

Signature of the Applicant

Certiﬁcate tp be furnished by tl_\e Head Qfﬁce

1. Servica particulars given above have been verified from the service record of the .
Applicant and found correct. ' o s s L

2. _Certiﬁed that no vigilance enquiry/ Disciplinary case is pending or contemplated against
the applicant. ' o

3. The officer/official will be relieved of his/her duties from this office to take up
assignment in the Central administrative Tribunal, on his/her selection for appolntment )

to the post.
Place: Signature

' : : Designation
Date: Office seal:




